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Centra] Government in pursuance of
the directions issued by the President
in his Order dated the 2Tth April,
1M0 made under clause (6) of article
944 of the Constitution, w inter eUa
charged with the work of prepara
tion of authoritative texts in Hindi of
all Central Acts. The Commission
prepares authorised Hindi versions of
Central Acts according to a Pro
gramme drawn up for the purpose.
These translations in Hindi are pub*
lished under the authority of the
President in the Official Gazette under
section 5(1) of the Official Languages
Act, 1963 which came into force with
effect from the 10th January, 1965 On
such publication, they become the
authoritative texts in Hindi of the
concerned Central Acts
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New Afritaltanl Strategy in O rim
MIS. Shri Chtatamasl Paalgrahlt

WU] the Minister of Food asm! AgH- 
caltiue be pleased to state;

(a) the schemes which will bo 
implemented in Orissa under the asw 
Agricultural strategy formulated by
the Central Government;

(b) the amount allotted to Orissa for 
this purpose In 1967-48;

(c) the allocations made icnem
wise; and




